usre

SHRI RAJ BAHADUR: You asked
me that I should ask my colleague to
make a statement, I will do that,
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T WrEAT ®Y W X WA §T FAY
Wy wrw Y ¥wew £ |

ot e fiigrd? wordd? : wragH &
‘farr wYE zrew am wrfwd

SHRI RAJ BAHADUR: Sir, as you
yourself said, there are different ver-
sions given by different newspapers. .

MR. SPEAKER: I think the state-
ment will come to-day.

RE: ALLEGED ATROCITIES ON
HARIJANS IN BANDA DISTRICT OF
UTTAR PRADESH

MR. SPEAKER: I have allowed
two Members to raise a question on
this murder of a Harijan leader.
Anyway, the subject 1s the same.
Prof. Madhu Dandavate and Shri
Jyotirmoy Bosu. Only two minutes
each. I have allowed it in spite ot
the fact that it related to a State
matter because I thought that as it
is a case of Harijans, I should allow
it,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Thank you, Sir.
We appreciate it,

MR. SPEAKER: You should always
appreciate.

PROF. MADHU DANDAVATE
(Rajapur): 1 want to draw the at-
tention of the House to a shocking
tragedy that has been perpetrated on
the Harijans on December 4, 1972 in
one of the villages of Banda Dis-
trict of Uttar Pradesh,

The tragedy is most grim. A popu-
lar Harijan leader, Shri Shiv Parsan
Kewat was shot dead and five others
seriously injured. The tragedy of the
episodle iy that this has Beén the sequel
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of the election there, You will be*
surprised that gangsters who were
armed with spears and guns went on
demonstrating their strength against
the Harijans. They fired many rounds
in the air, They also fired..

AN HON. MEMBER: By whom?

PROF. MADHU DANDAVATE: Of
course, by those who wanted to per-
petrate atrocities on the Harijans. It
has appeared in the press that main-
ly the upper strata of the society, the
upper caste of the Hindu society pro-
vided all these gangsters. A thou-
sand Harijans were subjected to at-
rocities. Not only that, it has
appeared in the press that this was a
sequel to an election wherein a Hari-
jan candidate, Ramdhar Lohan was
successful against Jagatnarain who
was an upper caste Hindu candidate
in the Grampradhan election. This
provoked the entire caste Hindu
population and they indulged in all
sorts of atrocities, It did not end
there. They resorted to an economic
boycot of the Harijans in wvarious
fields, The Harijan labour were
threatened that they would not be
offered any employment at all.

Not only that, instead of Police pro-
viding protection to the Harijan com-
munity, the police men indulged in
repression of the Harijans. That is
what has appeared in the Press.

I want to draw your specific at-
tention to the fact that I had on the
floor of this House, on more than
four occasions, drawn your attention
and the attention of the House to the
atrocities committed on the: Hari-
jans, in a village near Patiala and
also in village Bauda in Maharash-
tra. I again raised the question of
atrocities on the Harijans in a vlilage
in Banda District and this is the
fourth successive case I am raising.

My only demand is that just as on
one occasion you directed that a
statement must come from the Gov-
ernment, though theré was no obliga-
tion on the part of the Home
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10 make a statement you should de-
mand that on all atrocities, when-
ever the attention of the House has
been focussed, the Home Minister
should come forward with & cate-
gorical statement and with an assur-
ance that adequate protechion wall
be given to the Harijjan commumty.
SHRI JYOTIRMOY BOSU: Thrs
is not the first time; this thing has
been happening repeatedly, We have
seen cases where Haryan girls have
,been stripped of their clothes and
saraded on the streets. We have
nown cases where Harjjan girls had
been raped by peaplt who are plo-
tected by the arms of law, It 1s a
very serious matter. It has (ome oul
in a well-published news item in the
Indian Express. Two constable have
been challane& by the District Magis-
trate It the Haryan leader was
elected 1n a democratic election, why
should the other people, belonging to
the upper castes, 1ake such action,
if this soit of repession 15 going on,
what 13 il that the Government 15 at
all doing, to protect the interest of

Harijans ' They <imply shed only
ciucedile tears on the floor of the
House 1 condemn this attitude I

s ‘Government« achonm,
We have “¢edn in Nunar in Arzamgarh
17 Muslim houses were burnt The
Government could have put a tcle-
phone call to Lucknow and got in-
formation within a matter of minutes
I condemn this Government which
has failed to do anything, to give any
protecion to the Harijans and the
minorities.

condemn

PROF MADHU DANDAVATE:
Will you mnstruct the Home Minister
at some stage to make some state-
ment?
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MR. SPEAKER: 1 have allowed
thuse Members who gave notice in
proper shape befuore time. You must
follow this practicey - y «

12.17 brs. ‘S .
PAPERS LAID ON THE TABLE

™% ‘1
STATCMINTS SHOWING ACTION 1AKFN BY
Govr. ON VARIUYS -ASSURANCES ETC.

THE DEPUTY MINISTER IN THE
DEPARTMENT QF. PARLIAMENT-
ARY AFFAIRS (SHRI B. SHAN-
KARANAND): 1 beg to lay on the
Table the tollowing statements show-
ing the action taken by the Govern-
ment on valious i assurances, pro-
mises and undertakings given by the
Mimsters during the vagious sessions
of Lok Sabha —

Fourtn Lok $iBua

a b

(1) Statement No- XX VI—Scventh

Session, 1969, -

Statement No XXV—Eighth

Session, 1969

{3) Statement No. XXIII—Ninth
Scssion, 1968

(4) Statrment No. XXVI—Tenth
Se<-ion 1070

(5) Statement No XVI- Twelith
Sesgron, 1970

FirTHe Lok SABHA

16) Statement Rox
Session, 1971,

(7) Statement No. XVII—Secon !
Session, 197% "

(8) Statement + No.”
Session, 1871,

(2)

IX-—-Fin.t

IX—Third

(9) Statement No. VIII—Fourth
Session, 1972,

(1t Statemeni +No.
Sesgion, 1972
[Placed 1 Library . See No LT-3934/
2]
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